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(b) if so, for what rewons ; and

(c) the action taken by Government 
to avert the closure of factories ?

The Minister of Consumer Indus­
tries Ŝhri Kanungo) :  (,a) Government 
understand that notices regarding closure 
have been put up by some of the £actories 
at Quilon.

Cb) The reason mentioned is that ade­
quate quantities of raw nuts arc not avall- 
able,

(c)  A high level conference is being 
convened by the Joint Adviser to the Tra- 
Tancore-Cochin Government to  consider 
the situation.

Automobilas

*606.  Shri D. G. Sharma ; Will 
the Minister of Ommerce and Industry
be pleased to state whether the raw mttc- 
riafs used in the manisfocture or assembling 
of automobiles in India were all indige­
nous ?

Tk'̂ MlaUter of Heary  Indnstries 
(Shri M. M. Shift) i  No,Sir, A State­
ment showing the extent of raw msDerisis 
ined from indigenous sourccs is laid on the 
Table of the House.  [Sw Appendix IV, 
annexure No. 5].

Scrap Irofi and Steel

M. Shri Tulsidas : will the Minis- 
tjr of Commerce and Industry be plea­
sed to state :

(a) whether the scrap iron and steel 
which is being exported cannot be  used 
in the country ; and

(b) whether  Government havs ex- 
ammsd th? possibility  of utilising  the 
scrap  available in the country for the 
manufacture of steel ?

The Minister of Haavy Industries 
(ShH M.M, Shah): (a)and(b). Yes, Sir. 
Only such scrap as is not  required in the 
country is allowed to be exported.

Displaced Persons in Garo Hill Areas 
(Assam)

*609.  Shrimati  Renu  Chakra- 
vartty 1 Will the Minister of Rehabilita­
tion be pleased to state :

(a)  the number of displaced persons 
in the Garo Hill areas of Assam ;

(b) whether any land for cultivation 
or building houses has been given to them 
and if so how many have received them ; 
and

(c) what  other help has been given 
to them for rehabilitation ?

TheDrauty Minister of Rehabili­
tation  (Shri  J.  K.  Bhonsle ) t
(a) to (e). The information is being col­
lected and will be laid on the TaWc of the 
Lok  Sabha.

Paper and New l̂nt Factories

3̂. Shri Ram KrMian : Will the 
Minister of Commerce and Indvstrybe
pleased to state the present stage of the 
scheme for the establishment of two paper 
mills viz.f (i) Si printing and writing paper 
fiKtory at Mettur and (m) a newn>rint fec- 
tory atBhavanisagarin Madras State ?

The  Mhiistar of Commierce and 
industry and Iron and Steel(Shri T. T. 
Krishnamachari) : No specific schemes 
have so far been received in this Ministry 
for the establishment of a paper foctory at 
Mettur or for a newsprint mill at Bhavani- 
sagar in Madras State.
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AppUeadons for Companaatton

339. Shri D. C. Shamaa s Will the 
Minister of Rehabilitation be pleased to

(a) the nmnber of p̂lications for 
compensation tiled by diŝaced persons 
from the ist of February, 1956 up-to-date ;

(b) the number that was expected to be 
received in respect of verified ciajnrs; and

(c) the number received subsequently 
in whose cases the delay was condoned ?

The Deputy of Rehabili­
tation (Shri J. K. Bhonsle) t (a) to (c). 
The last date for receipt of applications was 
the 26th  September, 1955.  Thereafter




